
 

Name of the Corporate Debtor:   NIRMAL LIFESTYLE LIMITED; Date of Commencement of CIRP: 08-01-2026; List of Creditors as on: 04-06-2026; Name of IP: Mr. Birendra Kumar Agrawal; Process Number: 4; Last 5
digitof registration number: 11040

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Sl. No. Category of
Creditor

Summary of Claims Received Summary of Claims Admitted Amount of
Contingent Claims

Amount of Claim
Not Admitted

Amount of Claims
under Verification

Details in Annexure
(Only PDF)

No. of Claims Amount No. of Claims Amount % Share in Total
Amount of Claims

Admitted

1 Secured financial
creditors belonging

to any class of
creditors

677 19925738691 211 669280329 1.74 0 2608319904 16648138458 Annexure 1

2 Unsecured financial
creditors belonging

to any class of
creditors

0 0 0 0 0.00 0 0 0 Annexure 2

3 Secured financial
creditors (other than

financial creditors
belonging to any
class of creditors)

12 28086612992 11 27979418827 72.75 0 0 107194165 Annexure 3

4 Unsecured financial
creditors (other than

financial creditors
belonging to any
class of creditors)

2 650114058 2 650114058 1.69 0 0 0 Annexure 4

5 Operational creditors
(Workmen)

0 0 0 0 0.00 0 0 0 Annexure 5

6 Operational creditors
(Employees)

22 85449732 18 18191665 0.05 0 0 67258067 Annexure 6

7 Operational creditors
(Government Dues)

6 1689523175 6 1258100534 3.27 0 0 431422641 Annexure 7

8 Operational creditors
(other than

Workmen and
Employees and

Government Dues)

19 2955890667 8 2753857677 7.16 0 100498936 101534054 Annexure 8

9 Other creditors, if
any, (other than

financial creditors
and operational

creditors)

5 13440192003 1 5132579769 13.34 0 7750421589 557190645 Annexure 9

Total 743 66833521318 257 38461542859 100.00 0 10459240429 17912738030
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